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Notification regarding exemption from
quality contro] and pre-ship-ment inspec-
tion of exports

101. KUMARI ALIA:
SHRI S. S AHLUWALIA:

Will the Mimster of COMMERCE be
pleased to state.

(a) whether Government are aware that
exemption grants to some exporters dur-
ing September-November, 1990 from qua-
Ity control and pre-shipment nspection
procedure has resuited mn the export of
sub-standard goods like cashew nuts  en-



